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IN TI-£ CSl\ITHAL PD~.'iiNISTRJ\TIVE TRIB fl··.iAL, Jf\I~UR BENCH, JAIPU:C-t 

OA 200/2003 

Smt .. Harna Bhatt vvife of Late Shri Lfi..ahendra Bhatt, aged about 

65 years, resident of 13/229, Mala ·a Nagar, Jaipur.' 

• • • • Applicani 

VERSUS 

l. Union of India through S ecretary, Ministry of Informa-

tion and BJ."'' adcas ting, G-Il/ 59, Shaj a han Road., New Delhi·. 

2., Director GeneJ.'al, All India Radio, Akashwani Bhavvan, 

Sans ad Marg, New Delhi •· 

3.,' Station Director, All Indi Radio, M.I. Fbad, Jaipur .. : 

•'•. •' Respondent: 

Mr • .Ankur Rastogi, Proxy counse 1 or 
Mr.: Ashok Gaur, Counsel for the ap, licant •' 

£=?-~~~.: 

Hon 1 ble Mr. M.L. Chauhan, Member (Judicial) 

Heard the learned applicant. He 

submits that be vvill file represe tation to the concerned 

authority for the purpose of f ani 1 y pension and as such 

does not want to press this appli ation at this stage. 

Praye:c granted.: 

2. The OA is dismissed as wi 


